2601 Written Answers
Banaras Hindu University Professors

[ Shri Tyagi:
Shri Rameshwar Tantia;
Shri 8, M. Banerjee:

486, Shri Khushwaqt Rai:

‘Shri Kunhan:
‘Dr. Ram Subhag Bingh:
Shri A. K. Gopalan:

[ Sbri Aurobindo Ghosal:

Will the Minister of Education be
pleased to state:

(a) whether the 8ight professors of
the Banaras Hindu University whose
dismissal from service has been held
illegal by the Supreme Court have
been taken back in service; and.

(b) whether it is a fact that they
still remain debarred from function-
ing as the Deans of their Faculties?

The Minister of FEducation (Dr.
K L. Shrimall): (a) and (b). A
statement is laid on the Table of the
Sabha.

) STATEMENT

"(a) Faur of the eight Professors In
respect of whom the Supreme Court
delivered its judgment, have been
taken back in service, The remaining
four teachers are those who had ear-
lier flled writ petitions before the
Allshabad High Court _against the
show-cause notices served on them by
the Executive Council of the Banaras
Hindu University an the basis of the
recommendations of the Rewiewing
Committee and in respect of whom
the Executive Council, in terms of
the judgment of the High, Court,
have decided to continue holding en-
quiry under Statute 30 of the Statutes
of the University. The Executive
Council have prevented these four
teachers from functioning in any capa-
city whatsoever in the University till
the enquiry is completed and a deci-
sion arrived at.

(b) The question does not arise in
so far as those Professors who have
been reinstated are concerned.

MARCH 2, 1961

Written Answers 2602

fa:afewrgl 7 widr-ywn

( St FEA THTEY :

*ycly. -
Lt e WA

w7 fowy 7oA 77 q@Iq # OFAC
w1 w

(%) 71 a8 7= & f5 andt e
fafi % wreger & nidrarzr & w=C#F fafa
g% famafqgem & adlamw &
famfor @ wzavr &Y grdaT % 2 A

(=) afz &, @ w1 T
A 7w & fog offyaz & owk
g7

fver Aot (w0
A

) © (%) A

(@) fezafaar g sEm w@m
q o FrEed R AT &Y 1 i W)
TAY §9 WHET 8 g9g[ @ ¥

Coal Washeries

488 Shri D. C. Sharma:
Shri P. C, Borooah:

Will the Minister of Steel Mifes and
Fuel be pleased to state:

(a) whether it is a fact that a‘com-
mittee has been appointed for a detail-
ed examination of the utilization of
raw coal and middlings from the ekist-

ing washeries and those proposed
during the Third Five Year Plan
period; and

(b) if so, their findings? -

The Minigter of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) Yes.

(b) Government are awaiting the
final report of the Committee. -

Radar Equipment

*489. Shri M. R Krishma: Will the
Minister of Defemce be pleased to state:





